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Iteps that Government is going to take in 
these matters. Heavy expenditure is invo-
lved in entertainment and other things 
indulged in by high officer. abroad. 
There is undercutting in many matters. 
We are al~o some times losing becasue 
!there is a high competition even in Europe 
and othor places. At th" same time, 

, there are subsidised pa.sengers travelling 
'by Air-India, 

I would like to know to what extent our 
'Officers, even in spi te of this ex~nditure, 
have turned out bUlineu of Air-India. I 
\vant a cate~orical answer to my question 

om the Minister. 
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·o;32.SHRIKANWARLALGUPTA: wm the Minister of COMMERCE AND 
oCIVIL SUPPLIES AND COOPBR-
A rrON b 0 plea.ed to lay a statement 
.howlng : 

(a) the names and addreues of the com-
panies and /irma who exported oniON and 
potatoes more than 100 tonnes in the last 
'four months: 

(b) how much quantity wa. exported by 
.:acb firm or company; 

(c) names of the other essential commo-
dities exported in the last four months 
along-with the amount ; and 

(d) do Government propoae to change 
their policy of not exporting es.ential com-
modities in future? 

THE MINISTER OF STATE IN TIlE 
MINISTRY OF COMMERCE AND 
CIVIL SUPPLIES AND COOPERA-
TION (SHRI ARIF BEG): (a) to 
(d). A statement is laid on the Table 
of the Houae. 

Stat __ 

ra) and (b). EXp<'rt of potatoes and 
onions has heen stopped. There has ~eu 
no export of potatoes during the laot four 
months. In order to honour pre-ban com-
mitments and a1w to meet urgent demands 
offriendly countries. export of f279 tonnes 
of onioru was made by the canailSingagency 
(ational Agricul tural Co-operative Market-
ing Federation of India Ltd.) during 
Augu."-Novem~r 1977. 

(c) and (d) • Itemwise export data in 
rospect of the Ia,t four months has not yet 
~en compiled. The Government policy 
hill! been to ban or regulate the exports of 
items of essential ma.ss consumption in 8uch 
a manner that there is no adverse effect 
on domestic availability or prices. Exprrt 
of such commodities is allowed ifthere is a 
surplus over and above the essential do-
mestic requirements. 

SHRI KANWAR LAL GUPTA I 
Before putting my supplementary, I 
would like to draw your kind attention to 
part (~) of my questlon namely the names 
of the other euential commoditieaocported 
in the laot four months along with the 
amount. The reply Jiven by hUn ia that 
itemwise aport data an respect of the lut 
four months hili noC yet been COQIfiIed. 
At leut he Ihould have given the names 
of other commoditieo. He haa not gi yen, 
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MR. SPEAKER : Kindly allow him 
to put the quemOD. You must patiently 
heal' .hi. queotion. Kindly come to you 
queabOD. 
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THE MINISTER OF COMMEllCB 
AND CIVIL SUPPLIES AND COOPER-
AnON (SimI MOHAN DHARIA): The 
hon. Member hai correctly asked about 
our policy regarding the pnce to be paid 
to the grciwcn. I have .if l1li the floor U 
the House that it wu the policy o( the· 
govermnent ·that the grower Ihould get a 
reuonable and remunerative price and at 
the oametime we would very much like 
to take care ohhe conaumen; itis a blend-
ing or the two. It is in thil context that . 
~ were ~ngto encourage cooperativea 
Of growen on the one hand and COllllumen 
auociatiOJUl, or cooperatives on the other. 
The more we eatablilh that link the more 
it will be pmlible (or thinp to be taken 
care or. 
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MR. SPEAKER : Let us not mix up 

potato with lugar. 

SHRI J\ANWJlR LAL (, ll'TA : It i .. 
on~ of the rlltntial it'ms.~ 

SHRI MOHAN DHARIA : We are 
trying to evol ve an inttgrated policy 10 fOr 
u Cl.porII or ellleDtial articles are concerned 
•• (I""""ptio,.,) 

SHRI V. ARUNACHALAM : On a 
point o( order. On that day you reserved 
your ruling on the point raued by our 
deputy leader. . 

MR. SPEAKER : There i. no point or 
order during1queltion hour. • 

SHRI V. ARUNACHALAM: 'Ihis 
point wu raised that day. 

MR. SPEAKER : llef'ore any member 
gelll a ltick into the House, he hal to take 
the ~on or the Chair. Mr. Raj 
Nualn had taken permi.ion ·in the 
Rl\iya Sabha. He hat not yet taken my 
permillion. Therefore, he mUlt take my 
pcrmiIIion before bringing the stick hen:. 

TIlE MINISTER OF HEAL TIl AND 
FAMILY WELFARE (SHRI RAJ 
NARAIN) : I uk your permiuioll. 
Kiddly puermit me •• 
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MR. SPEAKER : Mr Raj Nerain has 
asked for my permission. He has been 
given pennission in the Rajya Sabha. 
He is physically disabled, he .ays. I 
accept hi. word. Therefore, I pennit 
him \0 keep the slick. 

SHRI K. LAKKAPPA : Can he .how 
the slick at n.,n. beIS cn this side ? 

(I nt."uptions). 

MR. SPEAKER : Don't record. 
(/nlerrrJptiDns)· • 
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SlIRI KANWAR lAL GUfTA : I 
have aaked the question; let t e Miniater 
reply. 
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SHRI KANWAR LAL GUPTA: My 
question has not been answered. I aaked 
Government to give a relief of ~o% in 
acise to the augar milia. That relief has 
neither heen transferred to the conaumen, 
nor to the growen. 

SHRI MOHAN DHARIA: Govern-
ment haa t ken a decision to release 50,000 
tonnea of augar from the STC. We are 
making an effort. At the One end, it will 
be auctioned; and at the other, we ahan 
aer that it ia made available at RI. 3-90 
th ough the cooperative abops sp ad 
throughout the country. We shall aee 
that relief ia given to people allover the 
country. . 

SHRI D.B. PATIL : The Miniater haa 
juat now aaid that it is the policy of the 
Government to see that proviSIOns are 
made available at the proper price. 
It is the duty of tbe Government to look 
to the interests of the consumer. To 
"chieve this aim, are the Government 
plepar<d to eliminate the middle men 
in tolo ? 

~HRI MOHAN DHARIA : Govern-
ment is concerned about the heavy 
profiteering made by the middle men. 
'I he n.oment we utend our diatribution 
system through the cooperative ohops and 
th"ugh other measures, I have no doubt 
that this high profit of the middle men 
could be diminished to a great extent. 
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SHRI M.S. S~EEVI RAO: I am 
sure the hon. Mimster i. aware that de-
hydrated onions and potatoea are a very 
valuable export industry. II he alia 
aware that in India, we have a number or indUlU'ie. e.tablilhed in the aport of 
theae items? I know Governm"nt hu 
made reluatiODI for thia year. Will he 
illdicate what is Govemment's long term 
p1aAnina, 10 that the indUitrialiata can 
Plan propa:ly for ell:~inc thia very 
valuatile IndUitry, whIch i. not only a 
labour-in\eDlive, but allO a highly value-
added industry ? 

&HR.I BASHIR AHMAD : Salt and 
muatud oil are not available in certain 
parts of the country. 

MR. SPEAKER : You are going on 
to aalt. But it doe. not ari.e from thi. 
que.tion. Now the next qumion. 

Viae'" cw- 0. ........ to .... 

-531' SHRI PRASANNBHAI 
MEHTA: Will the Miniater of COM-
MERCE AND CIVIL SUPPLIES AND 

COOPERATION be pleued to Itate I 

(a) whe~er it ia. ~ fact. that STC hu 
invited Chme.e to Vlllt IndJa and ucertaln 
themaelve. the pouibilitie. that eziat for 
their importing engineering. aIId other 
manufactured Jooda from IndJa; 

(b) if 10, the reaction of the Chineae 
Government; 

(c) whether any delegation from ChIna 
U hal yilited India; aDd 

(d) if, 10, the ~tconu: of the vilit ? 

THE MINISTER OF STATE ILII THE 
MINISTRY OF COMMERCE AND 
CIVIL SUPPUES AND COOPERA. 
TIO~ (SHRI ARIF BEG) : Ca) The four 
~IC ~tor Organiaationa which parti-
CIP!lted In 42nd Cant,?" Trade FaIr, of 
whi~ The State Trwna Corporation of 
~n~la ~I one, have j,?intly extended an 
InVItation to five Important Chine.e 
Trading Corporationa to vilit India to .ee 
OUr manufacturing capabilitie. with a 
view to expanding trade. 

(b) The re.ponae of the Chineae .ide 
iI awaited. 

(c) No, Sir. 
(d) Doea not ari.e. 

SHRI PRASANNBHAI MEHTA : 
I would Iik" to know from the hon. Minis-
ter the names of the organisations other 
than th~ STC which .. ~tended the iRvi-
tation to the Chinese Trading Corpora-
tions and also the name. of the Chinese 
Trading Corporations. Secondly, what 
were the principal factors which attracted 
our organisation to invitt" these trading 
corporations of China ? Thirdly, when 
were the formal invitations forwarded to 
the Chinese Trading CO:-poratio .... 
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(I) China National Light IDdwtriaj 
Products Import and Export Corporation; 
(2) China National Metal. and Minerall 
Import and Export Corporation ; (3) 
China National Machinery Import ElI:-
port CO'P"""tion; (4) China National 
Chemicals Import and Export Corporation 
(5) China National Technical Impor 
Corporation, and (6) China National 
Cereals, Oils and Foodstuffs Export Pro-
motion Corporation. 
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